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MINISTRY OF HOME AFFAIRS
(Office of The Registrar General, India)
NOTIFICATION
New Delhi, the 10th April, 2026

F. No. A-35013/07/2019-Ad.I11/6.—The President is pleased to appoint Shri Ramachandran R, TAS (KN:2012)
an officer belonging to Karnataka Cadre of Indian Administrative Service as Director of Census Operations/Director
of Citizen Registration, Karnataka with effect from 26.03.2026 (FN) for a period of three years or until further orders,
whichever is earlier, on central deputation under the Central Staffing Scheme.

2. The Headquarters of Shri Ramachandran R, IAS (KN:2012) will be Bengaluru (Karnataka).

BISWAIIT DAS, Dy. Director General
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